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Scheme for Economic Developm_ 
of Districts 

2636. Shrl M. K. Kumaran: Will 
the Minister of Planning be pleased 
to state: 

(a) whether Planning Commission 
have evolved any scheme to develop 
different types of economic activities 
in each district in a co-ordinated 
manner; and 

(b) what steps have been taken by 
Central and State Governments to 
carry out this scheme' 

The Minister of Planning aad 
Labour and Employment (ShrI 
Gulzarilal Nanda): (a) and (b). Each 
State Government normally prepar~ 
district plans and plans for bloClu 
which fall within the framework of 
its five-year plan tor the State as II 

whole. At the district level, co-
ordination is achieved through the 
Zila Parishads. The block serves lIS 
a unit of development for 8everal 
rural programmes and co-ordination 
i. achieved through block plans for-
mulated by Panchayat Samiti •. 

Rural HousIng Scheme 

2637. Shri Ulaka: Will he Mini~
tel' of Works. Housing and Supply be 
pleaSl'd to state: 

(a) the Central assislanee given to 
the Government of Orissa for granting 
loans for improven1ent of houses un· 
der the Rural Housing Scheme during 
the Second Five Year p 1an Period; and 

(b) the allocation of funds made un-
der the Third Five Year Plan for grant 
of subsidy to the Government of Orissa 
for securing house sites for landlee 
agricultur.al workers' 

The D'puty Minister in th~ Mlnl1-
try of Works. Housing and Supply 
(Shrt Japnatba Rao): (a) A total 
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loan of Rs. 32:70 lakhs was drawn by 
the Orissa Government ciTing the 
Second Plan period unde .. thl.' Village 
Housing Projects Scheme tor Improve-
ment of housing conditions in tnr. rur,l 
areas, 

(b) A portion of the loan allocation 
to the Government of Orissa for the 
Third Plan will be converted into a 
subsidy for the grant of house-sites tu 
the landlpss agricultural workers as 
Boon as the details have been finalised. 
The allocation for Orissa under the 
Scheme' is Rs. 50 lakhs. 

Cottage Industries in Orissa 
Z638. Shri Mallick: Will !the Ministe .. 

of Commerce and Industry be pleased 
to state: 

(a) whether there is any proposal 
to establish cottage industries in each 
Panchayat Samiti in Orissa during thl' 
Third Five Year Plan period for the 
benefit of rural people; and 

(b) If so, the amount allotted bv thl' 
Central and State Governments' rps-
pectlvely for the scheme? 

The Minister of Industry in the 
MInIstry of Commerce and Industry 
(Shri J[anunp): (a) Yes. Sir. 

(b) The details of the seheme arc 
under preparation. 

O. I: M. Division 

2839. Shri E. Madhusudan Rao: Will 
the Prime Minister be pleased to state: 

(a) whether the efficiency of the 
Government offices has been incl'easl'd 
due to the 0 & M Division .;taTted a 
few years back; 

(b) if so, the details thereof: and 
(c) whether Government are con-

templating to extend this scheml' to 
thl' Statl' Govl'rnments also' 

The Prime Minister and Minister of 
EzterDal Uail'S and Minister of 
AtomJe Energy (Shri Jawaharlal 
Nebru): (a) Yes, Sir. Generally 
the result of the work of the 
O. & M. Division has bel'n that 
efficiency consciousness has been 
c:reat~ among government !lervaDts 
At .ll I!radl's. the disposal of work bas 

been speeded up in many Ministries 
and Departments, a number of detailed 
procedures have been improved and 
quite a few organisational reforms 
havl' been introducl'd. 

(b) Detailed account of the work 
done by the O. & M. Division has been 
given in Rl'ports One to Six of the 
O. & M. Division which have been al-
ready placed on the Table of the House 
and forml'd subject of di~cussion in the 
House on more than onl' occasion. In 
this connection reference is also invit-
ed to the announcement made by the 
Prime Minister in the Lok Sabha on 
10th August 1961 in which details of 
certain measures for strengthening the 
administration were given. A report 
on thl' progrl'ss made in impleml'nting 
thl'se measurl's was placed ill the Par-
liament Library on 17th May, 1962. 

(e) Setting up of O. & M. Units in 
States is primarily the responsibility 
of the State Government.. However, it 
may be mentionl'd that, as a result of 
the recommendation made by the Cen-
tral Government, most of thl' State 
Governments have already constituted 
O. & M. Units or Sections in their ad-
ministrations. A brief account of the 
working of O. & M. Units of State 
Governments has been given on pages 
66 to 80 of the Sixth Report of the 
O. & M. Division placed on the Table 
of thl' House on 5th May 1961. Mea-
lures for strengthening the adminis-
tration announcl'd by Prime Minister 
on lMh August 1961 have also been 
brought to thl' notice of State Govern-
ment.. who will be given such assis-
tance as they may require in introduc-
ing thl'Se measures In their admInis-
tration. 

Industrial Estates In U.P. 

2640. Shri E. MadhlllllUdaa Rao: Will 
thl' Minister of Commeree and Inclas-
try bl' pll'ased to state: 

(a) the total number of Industrial 
Estates in U.P. by tbe end of 1961-6% 
with names ot the places of thl'ir loca-
tion; and 

(b) the number of such Estates to be 
set up during 1962-63 and the places 
wherl' the Jtstate~ will be located? 




